| TEM NO. 139 REA STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR ASHOK MENON

Petition(s) for Special Leave to Appeal (G vil) No(s).32757/2009

M S MEKASTER TELEMATI CS LTD. Petitioner(s)
VERSUS
M D. , PRADESH YA | NDUS. & NV. CORP. LD. &ORS. Respondent ('s)

(Wth prayer for interimrelief)

Dat e: 19/04/ 2010 This Petition was called on for hearing today.

For Petitioner(s)
M. Rajesh Srivastava, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

I ssue fresh notice to the Respondents by Registered
Post AD

List the matter on 07.07.2010.

(Ashok Menon)
Regi strar
PS



